
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE-CUM-SPECIAL JUDGE
(PC ACT){CBD ROUSE AVENUE COURT COMPLEX. NEWDELHI.

ORDER

-
S.No Name ofthe Branch(s) Officer In-Charge LinkOfficer In-Charge

1. Leave SanctioningAuthority Principal District & Sessions Judge- Sh. ArvindKuinar,

of the Officers ofDHJS and cum-Spl. Judge(PC Ac)(CBD Sp!. Judge (PC Act) (CBl)-10

DJS

2. Administration I, n & III Sh. Manoj KumarNagpal, Sh. Sanjay Bansal,
Sp!. Judge (PC Act) (CBl)-09 Sp!. Judge (PC Act) (CBI)(Coal

BlockCases)-02

3. Judicial Sh. ArunBhardwaj Sh. Amit Kumar
Sp!. Judge (PC Act) (CBI) (Coal Sp!. Judge (PC Act) (CBl)-04
Block Cases)-01

4. R&landRTI Sh. Gorakh Nath Pandey, Ms. Navita Kumari Bagha,
PresidingOfficer, Labour Court-04 Presiding Officer, Labour Court-07

5. Accounts, Fine & Audit and Sh. Lal Singh, Sh. AjayGupta,

Cash Presiding Officer, Labour Court-02 SpL Judge (PC Act) (CBl)-03

6. General Sh. SameerBajpai Sh. Satish KumarArora,
Sp!. Judge (PC Act) (CBl)-14 Sp!. Judge (PC Ac) (CBD)-05

7. Stationery Sh. Balwant Rai Bansal, Sh. Naresh KumarLaka,
Spl. Judge (PC Act) (CBI)-17 Sp). Judge (PC Ac) (ACB)-01

8. Pool Car Sh. AjayGoel, Ms. ManishaTripathy
Presiding Officer, Labour Court-06 Presiding Officer, Labour Court-03

9. Care Taking Sh. V-lkasDhull, Sh. TarunYogesh,
Sp!. Judge (PC Act) (CBl)-23 Presiding Officer, Labour Court-OS

10. CopyingAgency Sh. AjayGupta, Sh.AnilAntil
Sp!. Judge (PC Act) (CBD)-03 Sp!. Judge (PC Act) (CBl)-15

11. Vigilance and Litigation Sh. Arvind Kumar Sh. Prashant Kumar
Spl. Judge (PC Act) (CBl)-10 Spl. Judge PC Act) (CBI).07

12. PRO/Facilitation Centre Sh. DigVinay Singh, Sh. Naveen Gupta, ·

13.
Spl. Judge (PC Act) (ACB)-02 Spl. Judge (PC Ac) (CBD-12

Record Room (Sessions) and Sh. Amit Kumar '•

Digitization . Sp!. Judge (PC Act) (CBl)-04
Sh. Mukesh Kumar
Presiding Officer, Labour Court-01

14. Computer Ms. NeeloferAbida Perveen
Sp!. Judge (PC Ac) (CBI)-22

Sh. Ankit Singla,

15. Library Ms. Geetanjli Goel,'
Presiding Officer, Labour Court-10

Sp!. Judge (PC Act) (CBl)-24
Sh. Vishal Gagne,

16. Leave for Staff Sh. AnuragSain ·
SpL Judge (PC Act) (CBl)-08

spl. Judge PcAc) (c1-11
Sh. Balwant Rai Bartsal

17. Bail and Filing Section. Sh. SanjayBansal, •
Spl. Judge PC Ac) (CD-17

Sp!. Judge (PC Act) (CBl)(Coal
Sh. JoginderPrakash Nahar

18.
BlockCases)-02 PresidingOfficer, LabourCourt-09

Protocol Branch Ms. Sunena Sharma
Sp!. Judge (PC Act) (CBI)-01 Ms. AnjaniMahajan

ChiefMetropolitanMagistrate

. However, all the correspop.d .
Delhi shall be routed through the .d en_ce with the Hon'ble High Court of Delh' Nun ersgea. ( v ew

c4.1)·\
SH. VINAY KUMARGUPT. )

Pnncipal District & Sessions Judg!
R -cum- Special Judge(PC Act)(CBI)
ouse Avenue Court Complex, NewDelhi

In super-session of all earlier orders, the following Officers are hereby
designated as Officer In-charge and Link Officer In-charge of the Branch as mentioned
against their names with immediate effect:-

i

I1·Io'2e22.Dated, Delhi the

p o4421

No.OICIRACCIGaz./2022729c-287C

Copy forwarded for information and . .necessary action to:

1. The Registrar General High Coun f .
2. The Principal District&S . O Delhi, NewDelhi.
3 All th · essons Judge(HQ ) T ·. e Judicial Officers Ro A: s, 1s Hazan Courts Delhi
$Al ate Branch tn-charge, Ai., ","?""concooler, NevDi.''

to. The Web-site Committee TI "Pe Cour Complex, New Delhi
6. The P.S./Reader to theua, . &zan ourts, Delhi. .ers1gned.

k44.
PrmapalD" ·cu 1snc & Sessions Judge

m- Spec1al Judge(PCAc)(CBI)
RouseAvenue Court Complex,

NewDelhi


